
OFFICE OF TIIE PRINCIPAI, Dis’1-RIc’r & SESSIONS JUDGE (IIQs): 1)ELI'II

OFFICE ORDER

Ms. Poonam Gupta, JA (EC:13515) in Ofllcc Pool, Administration Branch-II

(IIQs). Tis I-lazari Courts. I)clhi is hereby directed to report to Sh. Aljjun Kirar, MM-04 (NI

Act), THC, I)clhi for the 1.ok /\dalaI to bc held on 11.02.2023 .

70.3 .as

((;irish l<athpalia)
Principal I)istrict & Sessions Judge: (I-IQs)

I'is IIazari Courts, Delhi (&
-. 3\+R

/T.A/P&’l'/Admn.-I1/1 IQs/2023 I)atcd, I)clhi thc a FEd 2823

Forwarded for information and necessary action to :

1
2
3
4
5

I'hc Sccrctary, CDI.SA. ’l'I IC. I)clhi.
Sh. Arjun Kirar, N/IM-04 (NI Act), '1-1 IC, I)clhi
Personal Officc of thc undcrsigncd. /
For uploading on I.AYI iRS and Whey) M.
Official conccrncd. -

Principal I)istrict & Sessions Judge (1 IQs)
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